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[En1/ish] 

Income ta:s: deduction fcom salary of 
officials of Punjab aod Siad Bank 

9922. SHRI JAi PRAKASH AGAR· 
WAL : W1U the Mm1ster of FINANCE 
be pleased to state : 

(a) whether Government are a~are of 
cases 10 the Central Zone of the Punjab 
and Sind Bank where certain officers did 
not deduct income-tax from their own 
salary bllls io violation of the statutory 
obligation cast on them as drawing and 
disbursing authority; and 

(b) if so, the details thtreof and t!Je 
action ta ken against them ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF ECONOMIC AFF-
AIRS IN THE MINISTRY OF FINAN-
CE (SHRI EDUARDO FALEIRO) : (a) 
Yes, Sir. 

(b) Punjab & Sind Bank has reported 
that one Deputy General Managar, Cen-
tral Zone of the Bank did not deduct the 
amount payable as Income-Tu from bis 
ulary for the year 1983 to 198S while he 
was the final salary disbursing authority 
of bis office. The concerned officer bas 
been charge-sheeted. A notice from the 
lncom~Tax Department is a1so reported 
to have been received for payment of the 
Income-Tax dues. 

Seil.Cl re of aold 

9923. SHRI K. RAMACHANDRA 
&EDDY: WilJ the Minister of FINANCE 
be pleased to atate : 

(a) wbetb~r it is a fact that aold worth 
rupeea two crorea bas been seized from 
five members of an international ayodicare 
on 24 February, 1988; 

(b) tbe eff'orts made to ascertaift tho 
mode aad the 1ource of smuglina tbrouab 
Which the &Old II bcina lmU,aled into the 
90Uatry by the iaccrnational syndicate; ... 

(c) tho success achieved in this re1ard 
10 far? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF REVENUE IN THE 
MINJSTR Y OF FINANCE (SHRI A. K. 
PANJA) : (a) to (c) Yes, Sir. The officers 
of lhe Directorate of Revenue Intelhgence 
seized 480 foreign marked sold b11cuit1 
valued at Rs. 1.90 cror:s approximately 
oo 24th February, 198& from a truck oo 
Rob\ak Road, L>elbi. 

The mode of smugalina. the source 
and the roure through which the gold was 
smuggled into the country bas been ascc-
rtamed. 

The international syndicate behind 
this operation has been identified. 5 
Members of the gang were arrested in 
Delhi and ono in Amratsar. These persons 
have also been detained under the pro· 
visions of Conservation of Foreign Ex-
change and Prevention of Smu11hn1 
Activities Act, 1974. 

{Translation) 

CRI raids oo senior officers of Indore 
bead office of State Bank of Indore 

9924. SHRI C. JANGA REDDY 
WiJI tho Minister of FINANCE be plcaaed 
to state : 

(a) whether Government ar" aware 
of the fact that officials of CBI bad 
conducted raids during 1982 to 1984 on 
the premises of some senior officers of the 
Indore bead office of Slate Bank of 
Indore; 

(b) if so, the number of officers whoso 
premises were raided; 

(c) the pauticulars of those officers; 

( d) the number of casea of tbe bank 
in which tbcae officers were found involv· 
ed; and 

(e) the actioo taken 11ain1t them 1 
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THE MINISTER OF ST ATE I?)l THE 
DEPARTMENT OF ECONOMIC AFF· 
AIRS IN THE MINISTRY OF FINAN-
CE (SHRI EDUARDO FALEIRO): (a) to 
(e) State Bank of Indore has reported 
that during the years J 982 to 19 84, the 
residential premises of only one officer 
or Senior Management Grade IV, posted 
at the Bank's Head Office during that 
period, was raided by the Central Bureau 
of Investigation. In this regard, the CBI 
bas reported that nothing incriminatina 
was found against the concerned officer. 

[English] 

Smuggli11g or Revolvers 

9925. SHRI s. G. GHOLAP : wm 
the Minister of FINANCE be pleased to 
state : 

(a) whether it is a fact that smuggling 
of revolvers 1s going on at Jarge scale and 
ilJcgal revolvers are also made available 
in abundance in India; 

1985 

(b) the number of rcvoJven or pistols 
confiscatrd In India during 1985, 1986 and 
1987 especia11y at Bombay, Madras, Delhi 
and Calcutta; 

Cc) bow the confiscated revolvers are 
disposed of and at what price and to 
whom; and 

(d) the details of factories other than 
ordnance factories which arc manufactur-
ing revolvers in India ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF REVENUE IN THB 
MINISTRY OF FINANCE (SHRI A. IC. 
PANJA): (a) Since smuggling is a clandes-
tine activity, it is not feasible to estimate 
the extent of smugglins of revolvers into 
the country. 

(b) The number of revolvers or pistols 
seized during the calendar years 1985, 
1986, and 1987 at Bombay, Madras, DelfU 
and Calcutta is given below :-

1986 1987 

--------- --------- --------
Revolvers Pistols Revolvers Pistols Revolvers Pistols 

Bombey 

Madras 

Delhi 34 137 

Calcutta 23 9 

Total 58 2 146 

(c) Confiscated nn·olvcrs are appro-
priated for tho departmental use. Any 
surplus non-prohibited weapons are also 
sold to Members of Parliament at a pnce 
fixed by the Pricina Commntee. A dis-
count of 5% is also 1iven in such cases. 

(d) No private factories have been 
Jicenscd for manufacturins revolvers. 

:? 2 

4 567 20 

3 

7 570 23 

Concealment of income by Punjab 
based c ompaales 

9926 SHRI KAMAL CHAUDHARY: 
Will the .Mlnisrer of FINANCE be pleased 
to state : 

(a) the dctaiJs of Punjab based 
companies found to have concealed larae 




